GOVERNMENT OF JAMMU AND KASHMIR
‘ FINANCE DEPARTMEHT,
Civil Secretariat, Srinagar/Jammu

Notificatijon,
Srinagar, the 3F October, 2019

SROS6/. — In exercise of the powers conferred by the
proviso to section 124 of the constitution of Jammu &
Kashmir the Governor is pleased to direct that the following
amendments shall be made in the Jammu and Kashmir Civil
Service Regulations namely:-

After Rule 6 of JK Civil Services (Defined Contribution Pension
Scheme) Rules, 2010 under schedule XXIII, the following shall be
added as rule 7;

“7. Partial withdrawal.-

(1) A partial withdrawal of accumulated pension wealth of the
subscriber, not exceeding twenty five percent of the contributions
made by the subscriber and excluding contributions made by
employer, if any, at any time before ex{t from National Pension
System subject to the terms and conditions, purpose, frequency

and limits specified below:-
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iv. Multiple Sclerosis;
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vi. Coronary Artery Bypass Graft:
vii, Aorta Graft Surgery; ’

viii. Heart Valve Surgery:
ix. Stroke; L
X. Myocardial Infarction
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xii. Total blindness;
xhi Paralysis;

Xiv. Accident of serious/life threatening nature.

Xv. Any other critical illness of a life threatening
nature as stipulated in the circulars, guidelines
or notifications issued by the Autharity from

time to time.

Limits: The permitted withdrawal shall be allowed only
if the following eligibility criteria and limit for availing
the benefit are complied with by the subscriber:-

a. The subscriber shall have been in the National
Pension system at least for a period of three years
from the date of his or her joining;

b. The subscriber shall be permitted to withdraw
accumulation not exceeding twenty five percent of
the contributions made by him or her and standing
to his or her credit in his or her individual pension
account, as on the date of application for withdrawal;

Frequency: The subscriber shall be allowed to withdraw

only a maximum of three times during the entire tenure

of subscription under the National Pension System. The
request for withdrawal shall be submitted by the
subscriber, along with relevant documents to the
central recordkeeping agency or the National Pension

System Trust, as may be specified, for processing of

such withdrawal claim through their nodal office.
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By order of the Governor.

Sd/-
(Dr. Arun Kumar Mehta), IAS,
Financial Commissioner,
Finance Department.

No:A/3(2018)-11- Dated: 03/10/2019
Copy to the:-

Advocate General, J&K High Court Srinagar/Jammu.

All Financial Commissioners.

Financial Commissioner with the Hon'ble Governor.

Principal Accountant General J&K Srinagar/Jammu.

All Principal Secretaries to Government.

Principal Resident Commissioner, 5-Prithvi Raj Road New, Delhi.

Chief Electoral Officer, J&K.

All Commissioner/ Secretaries to Government.

_ Divisional Commissioner Kashmir/ Jammu.

10. Chief Vigilance Commissioner, J&K.

11. Principal Secretary to Chief Justice J&K High Court Srinagar/Jammu.

12. Registrar General, J&K High Court Srinagar/Jammu.

13. Director Anti Corruption Bureau, J&K.

14. Director General Accounts and Treasuries.

15. Director General, Audit and Inspections.

16. Director General, J&K Funds Organization.

17. Director General, Budget Division J&K.

18. Director Local Fund Audit & pensions, J&K.

19. Director Information JBK. . X

20. 2u ei(-:ltt:;d of Departments/ Managing Directors/ Chief Executives of State
PSU's/ Autonomous Bodies/ Societies.

51. Secretary J&K Public Service Commission-

22. All District Development Commissioners. '
Council.

23. Secretary, J&K Le islative Assembly/ Legislative

24. Di:;:tng;rincipal,gNnrthem Zonal Accountancy Training Institute Jammu,

E 25. Director Accounts & Treasuries Kashmir/ Jammu.

WENOUD WD

i Os.
f Hnancelﬁnancial Advisors & CA
2 ioal A raining School Srinagar.

27, Principal Accountancy T )
\v 2;. Eut?é E?rectnr, J&K Funds Organization Srinagar/Jammu.



29. General Manager, Government Press, Srinagar/ Jammu for publication in
Government Gazette,

30. Private Secretary to Hon'ble Advisors (K)/(G)/(S)/(KS)/(F), for information.
31. Private Secretary to Chief Secretary.

32, Private Secretary to Financial Commissioner, Finance Department.
33. All Treasury Officers.

34, 1/C website, FD (www.jakfinance.nic.in).
35, 1/C website, GAD (www.jkgad.nic.in).
36, Government Order File (W2scs).
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(8.L. Pandita)
Director (Codes)

Finance Department
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